209 Popers Laid AGRAHAYANA 12, 1805 (SAKA) Messuge from R. §.

quisitioning and Acquisition
of Immovable Property Act,
1952, [Placed in Labrary.
See No, LT-5874/73.]

Seamen’s P.F. (AMENDMENT) SCHEME,

1993 aAnp MERCHANT SHIPPING (ExAmI-

NATION OF ENncINE DRIvers or Sga GO~
ING SHips) Rures, 1973.

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI KAMLA-
PATI TRIPATHI)

1 beg to lay on the Table:—

(1) A copy of Seamen’s Provident
Fund (Amendment) Scheme,
1873 (Hind: and Enghsh ver-
gions) published m Notifica-
tion No. GSR 1133 in
Gazette of India dated the
13th October, 1873, under
section 24 of the Seamen's
Provident Fund Act, 1966.
[Placed in Library. See No.
LT-5875/73 ]

(2) A copy of the Merchant
Shipping (Examination of
Engine Drivers of Sea-Going
Ships) Rules, 1973 (Hindi and
English versions) published in
Notification No. G.S.R. 1175
in Gazette of India dated the
27th October, 1973, wunder
sub-section (3) of section 458
of Merchant Shipping Act,
1958. ([Placed in Labrary.
See No. LT-5876/73.]

NOTIFICATIONS RE. FIXATION OF I'nices
oF FERTILIZERS AND RE. EssENTIAL COM-
mMoDITIEs AcT, 1955,

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(BHRI ANNASAHEB P. SHINDE):

I beg to lay on the Table:—

(1) A copy of Notification No.
GSR. 478 (E) (Hindi and
English versions) Published
In Gazette of India dated the
11th October, 1078 regarding
fixation of Prices of fertilizer,
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1ssued under the Fertilizer
(Control) Order, 1837, [Placed
in Library. See No. LT-
$877/73.]

(2) A copy of Notification No.
.SR. 453 (E) (Hindi and
Enghsh versions) published
i Gazette of India dated the
2pth September, 1873, under
sub-section (6) of section 3
of the Essential Commodities
Act, 1955. [Placed in Library.
See No. LT-5873-A/73 1]

ANTIQUITIES AND ART TREASURES

Rures, 1973 anp CORRIGENDUM TO

Nomirication No GSR. 405 (E)
Datep 31st AugusT 1973,

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV):

I beg to lay on the Table:—

A copy each of the following Noti_
fications (Hindi and English
versions) under sub-section
(3) of section 31 of the Anti-
quities and Art Treasures
Act, 10T2:—

t1) The Antiquities and Art
Treasures Rules, 1873 publish-
ed in Notification No G.S.R
405 (E) in Gazette of India
dated the 31st August, 1973.
[Placed in Library. See No.
LT-5878/73.]

(iiy GSR 500 (E) published in
Gazette of India dated the
15th November, 1973 con-
taining corrigendum to Neti-
fication No. G.S.R. 405 (E)
dated the 31st August, 1973.
[Placed in Library. See No.
LT-5879/73.]

12 2% hrs.
MESSAGES FROM RAJYA SABHA

SECRETARY-GENERAL: 8ir I
have te report the following messagas



